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4. Chairman (UBS.)/Principal Secretary
Department of Urban Development
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New Deihi — 110 002.7
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{By Advocate Sh. George Paracken)

O R DE R (ORAL)

By Hon'ble Smt. Lakshmi Swaminathan. VC (J)

Heard ‘hoth the learned counsel for the parties

in MA 1982/2003.

2. Sh. 'George Paracken, learned counsel Q%s
objected to the MA, stating that the amended memo of
parties as prayed for, changes the entire colour of

the OA.
3. We have considered the submissions of the
learned proxy counsel for the applicants and perused

the MA 1982/2003.

4., At this stage, learned proxy counsel for

the applicants seeks permission to withdraw OA and MA

1882/2003 with |iberty to proceed in the mattier in

accordance with law.

5. MNothing the above submissions, OA 2588/2002

and MA 18862/2003 are dismissed with Liberty.
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{(V.K.Majotra) . (Smt. Lakshmi Swaminathan)
Member (A} Vice-Chairman {J)

Nks/



